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Order No. 3,dated 24. 9.93. 

-Eard Shri R.jçpatnaik learned counl 

for the petitioner az5. Sari D.N.i.shra learned 

oditiaal standing counsel for the Resporents. 

Learned counsel for the petitioner 

vants towitrLdr this OA. In view of this, the 

is disosed of as withdrn• 

44m, 
Vice .Ch  

Me flA ie r ( J ud Ic i al) 


